
(b) Does not arise.
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15. Miss Lakshmi Abhichandani, 
Population Education Officer

16. ShriK.V.S. Bhima Rao, Sec-
tion Officcr

17. Shri G.P. Suman, Food 
Inspector

18. Shri R. P. Dixit, Librarian 
(Gr. Ill)

19. Shri Sukh Lai Prasad, Technic 
cal Assistant

20. Shri Charanjit Singh, Section 
Oificer

(c) Yes.

(d) Rule does not permit any 
refund on lost tickets irrespective 
of having confirmed reservation or 
otherwise under any circumstances,

21. Shri Kamal Ranjan Saha, 
Computer

2736.
Iff ^

:

Refund of Lost but Confirmed 
Ticket

2735. SHRI CHINTAMANI 
JENA : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the railway autho-
rities are refunding the amount of 
a confirmed ticket which is lost after 
reservation is confirmed;

(b) if so, the details of the pro-
cedure in this regard;

(c) whether it is a fact that in 
case of an unconfirmed ticket in the 
waiting list, whose records is in the 
booking office, no such refund is 
made ; and

(d) if so, the reasons thereof ?

THE DEPUTY MINISTER IN 
THE MINISTRY OF RAILWAYS 
AND IN 1 HE DEPARTMENT OF 
PARLIAMENTARY AFFAIRS 
(SHRI MALLIKARJUN) : (a) No.
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